GOVERNMENT OF INDIA
HUMAN RESOURCE DEVELOPMENT
LOK SABHA
UNSTARRED QUESTION NO:1826
ANSWERED ON:08.08.2006

VIOLATION OF RULES BY TECHNICAL INSTITUTIONS
Athawale Shri Ramdas

Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased to state:

(a) the details of the schools who have violated the rules fixed for private institutes, by the All India Council for Technical Education
during the last three years, till date;

(b) whether all India Council for Technical Education has cancelled the recognition of management courses - both full time and part
time post graduate diploma courses alongwith other courses in these institutes for violating the rules fixed for private institutes; and

(c) if so, the details thereof?
Answer

MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELOPMENT (SHRIM.A.A.FATMI)

(a) to (c): The information is being collected and will be laid on the Table of the House.
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